Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 15.04.2024 TO 19.04.2024

[ S. APPEAL NO. FINAL ORDER NO/MISC ‘DATE OF ORDER DATE ON WHICH
l No. ORDER NO RECEIVED FROM THE ORDER SENT FOR
PS TO HON’BLE DISPATCH
PRESIDENT/MEMBERS
FINAL ORDER NO.
. C/51900/2021 F.0/55477/2024 10.04.2024 18.04.2024
2. C/51578/2018, F.0/55489-55490/2024 ©10.04.2024 18.04.2024
C/51595/2016
3" C/5247197/2019 F0/55493/2024 1070472024 1870472024
4. €/50656/2020 - F.0/55495/2024 10.04.2024 18.04.2024
5. C/50208/2021 F.0/55498/2024 10.04.2024 18.04.2024
b B, €/50801/2021 F.0/55500/2024 10.04.2024 18.04.2024
7. C/145/2012 F.0/55514/2024 18.04.2024 19.04.2024
8. C/50713/2021 F.0/55515/2024 18.04.2024 19.04.2024
MISC ORDER
1. C/51269/2023 M.0/50175/2024 10.04.2024 18.04.2024
2. C/50961/2020 M.0Q/50176/2024 10.04.2024 18.04.2024
3. C/4129/2012 M.0/50177/2024 10.04.2024 18.04.2024
4, C/55130/2023 M.0/50180/2024 18.04.2024 19.04.2024
5. C/55135/2023 M.0/50181/2024 18.04.2024 19.04.2024
6. C/51841/2021 M.0/50182/2024 18.04.2024 19.04.2024
7. . C/51895/2021 M.0/50183/2024 18.04.2024 19.04.2024
8. | €/51890/2021 M.0/50184/2024 18.04.2024 19.04.2024
9. C/507/2010 M.0/50185/2024 18.04.2024 19.04.2024
10. C/480/2010 M.0/50186/2024 18.04.2024 19.04.2024
11. C/542/2010 M.0/50187/2024 18.04.2024 19.04.2024
12. 4 C/540/2010 M.0/50188/2024 18.04.2024 19.04.2024
1 13. 1 (C/541/2010 M.0/50189/2024 18.04.2024 19.04.2024
INTERIM ORDER
C/51124/2020, 1.0/31-62/2024 08.04.2024 18.04.2024
C/50875/2020,
© C/50906/2020,
| C/52004-52032/2019

4/54/{ w24

[ DEPUTY/ASSISTANT REGISTRAR |

Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the
parties and public at large thus all the interested parties and other information seekers under R.T.I. Act may download there
orders from CESTAT website.



